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BEFORE THE NATIONAL GREEN TRIBUNAL
PRICIPAL BENCH, NEW DELHI
EXECFUTION APPLICATION NO.29 /2018

IN
O.A.NO.386/2016

SOCIETY FOR PROTECTION OF CULTURE, HERITAGE,

ENVIRONMENT, TRADITIONS AND PROMOTION OF NATIONAL

AWARENESS . APPLICANT
VERSUS

NATIONAL HIGHWAY AUTHORITY OF INDIA & ORS.

..... RESPONDENT(S)

ADDITIONAL AFFIDAVIT BEING FILED ON BEHALF OF THE
NATIONAL HIGHWAYS & INFRASTRUCTURE
DEVELOPMENT CORPORATION LIMITED

|, Vivekanand Jaiswal, Aged about 65 years, S/o Late Shri
Motilal Jaiswal, working as Dy. General Manager (Tech.) National
Highways & Infrastructure Development Corporation Ltd., having its
Corporate Office at 3" Floor, PT! Building, 4, Parliament Street, New

Delhi-110001, do hereby solemnly affirm and declare as under:

That .I;*am the authorised representative of the National Highways
~ M
- & Infrast’ructure Development Corporation Ltd. and have been

\:f_._-'_'_'?'duly authoﬁised vide letter dated 30.07.2020 in the captioned



National Highways & Infrastructure Development Corporation

Ltd.(NHIDCL).

Present additional affidavit is being filed in addition to the
Compliance report filed earlier on 27" February 2020 in
compliance of order dated 3.12.2019 passed by this Hon'ble

Tribunal.

That the Hon’ble Tribunal vide order dated 3.12.2019 had
directed the National Highways & Infrastructure Development
Corporation Ltd. to file the affidavit giving complete information in

terms of the said order before the next date.

That the Hon’ble Tribunal had directed the parties to provide the
information in a tabulated format giving details in cumulative
manner on quarterly basis for last one year on state-wise
numbers and extent of encroachments removed in the quarter for
the last one year and number of direct openings created on the
national Highways and action taken. Similarly to provide details
with regard to provision and maintenance of green belt on either

side of the Highways and survival percentage of trees/sapling

plants.

5. That the National Highway Infrastructure Development
“{T'_\

Corp“o,a"t'on Ltd. had taken all possible steps to ensure the

compllangze of the directions issued by the Hon’ble Tribunal vide

""""_orqér da‘(ed 3.12.2019 and accordingly filed an affidavit on




On 18.6.2020 the above matter was again listed before the
Hon’ble Tribljnal. The Hon’ble Tribunal was pleased to observe
vide said order that the Affidavit filed by the NHIDCL is not
adequate. Therefore now an additional affidavit is being filed in
compliance of order dated 3.12.2019 wherein every effort has
been made to provide the detailed information in terms of order
dated 3.12.2019.

Present Additional affidavit is being filed on the basis of
information derived from the records maintained by the Regional
offices of National Highways & Infrastructure Development
Corporation Ltd.

That the requisite data are annexed herewith as Annexures N-1
to N-4.

That the Status of encroachment and encroachments removed on
the Highways under NHIDCL in respect of all the North Eastern
States, State of J&K, West Bengal and Uttrakhand have been
shown in Annexure N1. Similarly the summary of plantation
regarding number of plants planted and future plan for plantation
where ever possible have been shown in Annexure N2.
Availability of space for plantation in north Eastern States and
other states/ areas under NHIDCL have been given in Annexure
N-3. There is no direct openings on the Highways under

as shown in Annexure N4.




VERIFICATION
Q4

4

o

Verified at New Delhi on this _ day of:luly, 2020 that the
contents of above affidavit are true and correct to my knowledge as
derived from the records of National Highways & Infrastructure
Development Corporation Ltd., as maintained in ordinary course of
business. No part of it is false and nothing material has been

concealed therefrom.
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NOTARY Tondiap
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Annexure - N1

Extent of Encroachment Removed Where encroachment not removed Status of Encroachment
The time
S.N . Detail of NH Stretch where encroachment has Area of Area of SchedaTeEnon plenior| 1fwiy Knovnashment Pending with
State No. of No. of removal of can not be removed or S
0. occurred Encroachment Encroachment b District Nature of Encroachment/ Remarks
Encroachment 3 Encroachment . encroachment on likely to be delayed , . .
(in Ha.) (in Ha.) R Administration
quarterly basis for last | the reasons thereof
one year.
State : Arunachal Pradesh
Arunachal .
1 Pradesh Nil = : - = = T 2
State : Meghalaya
2 7 Meghalaya Nil - - - - - - - -
State : Andaman & Nicobar Islands
A &N .
Nil - - - = = - - -
3 [slands :
State : Manipur
4 | Manipur Nil - - - - - - - -
State : Assam (Tezpur)
5 Assam Nil - - 5 2 - = - -
State : Assam (Jorhat)
403+200 to 403+250 LHS | 60
403+570 to 403+770 LHS I 250 - - § - Yes Oil India pipe Line
404+050 to 404+100 RHS 1 100
406+400 to 406+450 RHS 1 84




ASSAM

NUMALIGARH-
JORHAT

409+500 to 409+550 LHS

2
~1
A

Shop/WLL Tower

414+500 to 414+550 RHS

120

416+600 to 416+650 LHS

418+420 1o 418+470 LHS

418+680 to 418+750 RHS

419+350 to 419+400 LHS

423+330 to 423+400 RHS

423+500 to 423+510 LHS

423+570 to 423+670 LHS

900

426+050 to 426+100 RHS

100

442+050 to 442+100 LHS

350

444+450 to 444-+500 RHS

(3]

447+100 to 447+150 LHS

446+150 to 449+200 LHS

451+440 1o 451+480 LHS

451+500 to 451+540 RHS

640

RRL Sub-Station

453+070 to 453+130 RHS

90

Residential Building

453+650 to 453+700 RHS

250

Residential Building

4534000 to 453+050-RHS

453+050 to 453+070-LHS

(B

453+100 to 453+120-RHS

453+150 to 153+200-RHS




453+310 to 453+320-LHS

Shop

453+520 to 453+560-RHS

45343560 to 453+580-RHS

30

Residential Building

453+580 to 453+600-RHS

453+660 to 453+670-LHS

70

Hotel

4534700 to 453+750-RHS

2

454+050 to 454+090-RHS

Boundary Wall

455+300 to 455+320-LHS

Commercial Building

455+700 to 455+750-LHS

457+320 to 457+400-LHS

40

457+400 to 457+500-LHS

100

458+120 to 458 +150-RHS

458+660 to 458+760-RHS

100

461+750 to 461+790-RHS

80

Land and Tree

462+390 1o 462+500-RHS

462+500 to 462+570-RHS

2
o

Yes

Boundary Wall

462+820 to 462+850-RHS

Boundary Wall

463+100 to 463+130-LHS

2

24

463+500 to 463+550-LHS

75

464+000 to 464+030-RHS

464+950 to 465+000-LHS

N

81




ASSAM

465+000 to 465+050-LHS

[§]

466+300 to 466+320-LHS

466+710 to 466+820-LHS

468+190 to 468+250-LHS

(§8}

469+910 to 469+950-LHS

JORHAT- JHANIJI

| 470+370 to 470+400-LHS

175




470+550 to 470+580-RHS

Police Station

470+600 to 470+650-RHS

471+110 to 471+130-RHS

PHE Building

4714300 to 471+400-LHS

Residential Building

471+860 to 471+870-RHS

Residential Hut

472+200 to 472+280-LHS

h

472+700 to 472+750-LHS

472+850 to 473+000-LHS

473+172 to 473+272-LHS

400

473+310 to 473+350-LHS

120

474000 to 474+050-LHS

20

474+600 to 474-+700-LHS

120

474+745 to 474+760-RHS

120

Residential Hut

475+200 to 475+250-LHS

90

476+570 to 476+600-RHS

(3]

60

476+900 to 476+950-RHS

(S}

30

477+200 to 477+250-RHS

(%]

30

477+500 to 477+570-RHS

100

477+600 to 477+650-RHS

(5%

477+750 to 477+800-LHS

479+100 to 479+150-LHS

36

480+000 to 480+549-LHS

1136




480+000 to 480+549-RHS ) 21 700
480+570 to 480+880-LHS B B 15 400 ) B
4804570 to 480+880-LHS i j 10 300 i i
481+360 to 481+450-LHS - - 7 56 - -
482+270 to 482+300-RHS } . 1 50 : B
4824950 to 483+010-LHS ’ 6 7 ) )
4834200 to 483+250-LHS ) ) 2 225 B B
q = - - - Yes s
4838+400 to 483+450-RHS 1 45 School Building
- F: Yes
488+500 to 488+560-LHS 1 30 Mosque
490+500 to 490+550-LHS 1 120 ) ) Yes Hotel & Temple
Shop, Boundary Wall, RCC Bridge.
Land, School Gate, Gate, Culvert etc.
8 JHANIJI-DEMOW 466 (4.337 KM) - 17.5 Ha 2250(39.632) 264 Ha Yes
DEMOW-MORAN 31(2.109 Km) Shop. Boundary Wall, Building,
Structure ete.
9 52 6.6 Ha 22Ha Yes
ASSAM
10 MORAN- - = N - - e -
DIBRUGARH NH-37 From 583.420 Km to
t BYPASS 583.920 Km = 7 z - i :
12 Silchar to Badarpur section from Km. 6.25 to Km.
- 10.40 on NH-53(Total Length 4.77 Km.) i ) ) . ; :
Four Laning of Existing Balachera to Harangajao
13 Section of NH-54 Ext. from Km 244.000 to Km = : - - . R
275.000
State :Tripura
6+800 to 128+712
] TagiE | OTASRE 1500 1.051 1500 1.051 ; ; -

Sabroom section of
NH-08

State :Sikkim




15 NH-10 80+500 0.0036 - -

16 NH-10 80+000 0.0162 - -

17 NH-10 77+000 0.0097 - -

18 NH-10 72+000 0.0334 - =
Sikkim

19 NH-10 524000 - -

These
encroachments by
religious
structures has
been submitted to
Hon'ble High
Court of Sikkim
by the State
Government. The
State Government
is making a
policiy for
removal of these
enchroachments.

State :Jammu & Kashmir

20 nmu & Kash

Nil

State :Uttarakhand

21 _c:m_urrmnﬁ_i

State :Mizoram

22 | Mizoram

State :West Bengal

23 |West Benga

State :Nagaland

24 | Nagaland




Annexure - N2

Summary of Plantation

No. of Plants Planted (01 April,2019 to 31 March, Future Plan for Plantation FY-2020-21
2020 g z
) Old Plantation Cumulative P.osm_o_” ﬂ:a Bﬂ_”ﬁm:ﬂ,nm Mﬁ
. No. Regional Offices BO during December, Plantation s _mﬂmm: mn_ on m_ ._mﬂ sideo
2018 to _PUJ_.. 2019 Aa+ﬂumv Ighways an mc—”<_<m percentage
Median Avenue Total Median Avenue Total of trees/saplings planted.
State :Arunachal Pradesh
1 _ Itanagar _ Roing,Ziro,Namsai _ = - ﬁ 5 _ 20037 _ 20037 k - _ - _ . -
State :Meghalaya
2 |  Guwahati | Shillong ,Tura _ - - [ -] i | : _ F [ - ] - -
State : Assam
3 Guwahati Tezpur,Jorhat,Silchar,Dhubri 50 30 80 - 80 - 166 166 -
State : Andaman & Nicobar Islands
4 ] Portblair | Mayabunder | - - | 5 _ - _ - n - [ ; [ ) ;
State : Tripura
5 _ Agartala _ Teliamura, Kumarghat _ Nil 7985 _ - _ Nil _ - _ - | - 7 . s
State : Sikkim
Gangtok Ranipool, Rhenock, Gyalsi - - - - - -
6 angto ip nock, Gyalsing St
State : J&K
7 Jammu & Srinagar|  Akhnoor, Kishtwar, Leh NIL - Nil - - - e E:
1
State :Manipur
8 I_ Imphal Churachandpur,Ukhrul - - - _ Nil _ - “ - - - -
State :Mizoram
Ai I, Seli Lunglei, . N ’
9 Aizawl SRS I Nil Nil Nil i Nil x - .
Lawangtlai
State :West Bengal
10 Gangtok | Ranipool _ - 5 _ - _ Nil _ - _ . - . :
State :Nagaland
7 i ,Mokokchung,Pfutse
1 Kohima  |Dmapur.Mo ckehune Al . ) 13820 3850 17670 -
State : Uttarakhand
12 Dehradun | Chamoli,Uttarkashi | Nil Nil Nil _ Nil - ; - -




Annexure - N3

Availability of Space for Plantation in NHIDCL

] ) . Length ) ) ROW No. of Plants to be planted (FY-2019-20) _.:urs.uw.m where no space
S.NO. Name of the Project (in Km) Configuration GV ORI i Pl is left for »:.w:_.:..w green
belt on the sides
State : Arunachal Pradesh
i 2 laning of Mahadevpur-Burishihing road section of NH-52B from km 0.00 to km s 3t i ) ) ) ‘
25.135 in the state of Arunachal Pradesh package of SARDP-NE. '
2 laning of Bprdumsa-Namchik road (Buri Dihing-Jairampur) road on NH-528B,
3 (new NH-215) from km 0.15 (starting chainage near Buri Dihing Bridge) to km 2993 ai 24 ) ) ) )
22.380 (length 22.23 km) in the State of Arunachal Pradesh under Arunachal '
Pradesh package of SARDP-NE on EPC basis.
2-Laning of Akajan-Likabali-Bame Road from design km 12.00 to km 33.00 on EPC
g i cmma under SARDP-NE in the State oﬁm.p:_:mnjm_ Pradesh 21.00 A 2 ) 1128 ) No Space Available
a 2-Laning of Akajan-Likabali-Bame Road from design km 33.00 to km 65.81 on EPC 32,81 2L 2 ) 1880 ) T m—-
basis under SARDP-NE in the State of Arunachal Pradesh
Tree planatation work is
g 2-Laning of Akajan-Likabali-Bame Road from design km 65.810 to km 91.928 on 16.12 n 24 800 ) . planned for the next year
EPC basis under SARDP-NE in the State of Arunachal Pradesh from April-2021 to June -
2021.
Joram-Koloriang Road with paved shoulder Joram-Koloriang Road with paved
6 shoulder ( NH-713) from design km 20.00 to km 32.05 12.05 2t i ) s ) )
Joram-Koloriang Road with paved shoulder Joram-Koloriang Road with paved
7 ) 11.95 2L 24 - 386 5 -
shoulder { NH-713) from design km 32.05 to km 44.00
3 Joram-Koloriang Road with paved m:o:&mloag.xo_o:m:m Road with paved 15.363 3L 22 i 144 ) .
shoulder { NH-713) from desien km 44.00to km 59.363
Joram-Koloriang Road with paved shoulder Joram-Koloriang Road with paved
? shoulder ( NH-713) from design km 59.363 to km 77.363 18.00 2 2 ) 0 ) )
2-Laning of Joram-Koloriang Road with paved shoulder (NH-713) from design km
10 77.363 to km 92.363 on EPC Mode under SARDP-NE in the State of Arunachal 15.00 2L 24 - . - -
Dradach
2-Laning of Joram-Koloriang Road with paved shoulder (NH-713) from design km
11 92.363 to km 107.363 on EPC Mode under SARDP-NE in the State of Arunachal 15.00 2L 24 - - - -
Pradesh
2-Laning of Joram-Koloriang Road with paved shoulder (NH-713) from design km
12 107.363 to km 122.353 on EPC Mode under SARDP-NE in the State of Arunachal 14.99 2L 24 - - - -
Pradesh
13 2-Laning of Joram-Koloriang Road with paved shoulder (NH-713) from design km 16.04 L 24 . } . )
122.353 to km 138.389 on EPC Mode under SARDP-NE in the State of Arunachal
Two Lanning of Existing Hunli-Anini Road on EPC Basis From Design Km 21.500 to
14 Km37.500 (Existing Km 21.450 to Km 40.160 ) in the State of Arunachal Pradesh Under 16 2L 24 - 154 - -
SARDP-NE
Two Lanning of Existing Hunli-Anini Road on EPC Basis From Design Km 37.500 to Km
15 53.500 (Existing Km 40.160 to Km 56.320) in the State of Arunachal Pradesh Under 16 2L 24 - 462 - -
SARDP-NE
Two Lanning of Existing Hunli-Anini Road on EPC Basis From Design Km 53.500 to Km
16 92.500 (Existing Km 56.320 to Km 97.650) in the State of Arunachal Pradesh Under 39 21 24 - 376 - -
SARDP-NE
Two Lanning of Existing Hunli-Anini Road on EPC Basis From Design Km 92.500 to Km
17 106.20 (Existing Km 87.650 to 13.9Km 111.600) in the State of Arunachal Pradesh Under 13.7 2L 24 - 132 - =
SARDP-NE \J
Two Lanning of Existing Hunli-Anini Road on EPC Basis From Design Km 106.200 to Km
18 120.300 (Existing Km 111.60 to Km 126.875) in the State of Arunachal Pradesh Under 13.8 2L 24 - 133 -
SARDP-NE P
Construction of Two Lanning of Existing Hunli-Anini From Design Km 120.00 to Km 130.30 N ’
19 (Total Length = 10.300 Km) in the State of Arunachal Pradesh on EPC basis Under 10.3 2L 24 - 100 - ‘
SARDP-NE




Construction of 2 lane road with Paved Shoulders from Km 16.00 of Roing Hunli Section to
Km 21.500 of Hunli-Anini Road (Greenfield Alignment) (NH-313) (Total Length = 74.863

0 Km) in Arunachal Pradesh under Arunachal Pradesh Package of SARDP-NE on 28 2 u 20037 ’ ’ )
Engineering Procurement and Construction (EPC) Basis
2-Laning of Akajan-Likabali-Bame Road from design km 12.00 to km 33.00 on EPC
21 : - - i
basis under SARDP-NE in the State of Arunachal Pradesh -8 2 2 s e Spsce finibbie
2-Laning of Akajan-Likabali-Bame Road from design km 33.00 to km 65.81 on EPC
22 32.81 - - i
basis under SARDP-NE in the State of Arunachal Pradesh Bl 2 1880 HoTpateRvaibgls
Tree planatation work is
23 2-Laning of Akajan-Likabali-Bame Road from design km 65.810 to km 91.928 on 2612 s P 300 planned for the next year
EPC basis under SARDP-NE in the State of Arunachal Pradesh ’ i ) from April-2021 to June -
2021.
State : Meghalaya
T :
24 Ranikor to Nongjri 33.25 | Palenmaa R 24 ’ : - :
Shoulder
25 Tura to Dalu (NH-51) 51.54 Twclaning vt garsd 20m-30m Nil Nil Nil -
shoulder
State : Assam
Four Laning from Biswanath Chariali to Gohpur from Km 208 to Km 265.50 of
2 = N 5 @ = 2 =
24 NH-52 in Assam under SARDP-NE phase 'A' project on EPC Basis i e 40:50m
Four lanning of Dolabari to Jamuguri Section from Kin 17.300 of NH-37A to Km
27 182.000 ot NH-52 in the State ot Assam under SARDP-NE, Phase A on EPC 18.81 KM 4L 60-90m - - - 2
mode
Development and Up-gradation of 4 laning of NH 52A from Gohpur (Km 264.10
28 on NH 52A) to Holongi (Km 20.370 on NH 52A) Total Length = 10.080 Km in the 9.62 Km 4L 45-60 - - - -
state of Assam on EPC Basis
29 Jamuguri to Biswanath Chari 26 KM 41 45m - < = -
4-laning of NH-37A from km 0.00 (Kaliabor Tiniali road junction) to Km17.300
30 (Dolabari road Junction) including construction of new Brahmaputra bridge on 14.01 4L 45-60 60 Nil -
EPC basis in the state of Assam under Phase A of SARDP-NE
31 Nagaon to Teliagaon 10.00 KM 4L 45m - - - -
32 Teliagaon to Rangagara 8.40 KM 4L 45 - - - -
33 Rangagara to Kaliabor Tiniali 18.315 KM 4L 45-60m - - - -
Rehabilitation and augmentation of the four laning of Numaligarh to Jorhat
31 Section from Km 402.50 to Km 453.00 of NH-37 except construction of Dergaon 39.72km T GoME 1100N
Bypass from Km 426.800 to Km 437.420 in the State of Assam under SARDP-NE . & f s . : )
Phase ‘A’ Project an EPC basis
Four laning of Jorhat to Jhanji section of NH-37 from Km 453,000 to Km 491.050
. 21 4| s 7 2
48 (Design Km 453,000 to Km 490.800) in the State of Assam under EPC basis Shain ane ke iang elm g
Four laning of Jhanjhi to Demow section from km. 491.050 to km. 535.250 of NH-
36 37 in the state of Assam under SARDP on Engineering Procurement and 44 Km 2 laneto 4 lane 60m Nil Nil -
Construction (EPC) Mode.
Four laning of Demow to end of Moran By pass section from km. 535.250 to km.
37 561.700 of NH-37 in the state of Assam under SARDP on Engineering 26.9 Km 2 lane to 4 lane 60 m Nil -
Procurement and Construction (EPC) mode. \w
Four laning of End of Moran By pass from (km. 561.700) to Bogibeel junction
38 near Lapetketa (km. 580.778) of NH-37 in the state of Assam under SARDP on 19.078 Km 2lane to 4 lane 60 m Nil
Engineering Procurement and Construction (EPC) mode. -
-Ali -37f Bogibeel Juncti t Km. 581.700 to 59.147 und ] . \=
39 Re-Alignment of NH-37 from Bogibeel Junction at Km fo] under 15.447 Km S (1) 45.00 m for .72 Km 300 nos. i ) )

SARDP-NE(Total Length 15.447 Km) in the state of Assam (Dibrugarh Bypass)

(2)60.00 m for 13.72 Km




Two laning with paved shoulder of NH-53 from Silchar to Badarpur section from

40 Km. 6.25 to Km. 10.40 (Total Length 4.77 Km.) in the state of Assam on EPC basis 4.77 Km 2L+P.S. 12m.to 35.99m. 166 Nos. Nil Nil
under SARDP-NE
Four Laning of Existing Balachera to Harangajao Section of NH-54 Ext. from Km . . .
25.25 Widening to 4| 45 Nil
42 244.000 to Km 275.000 in the state of Assam on EPC basis WG ANe : Wi
State : Manipur
42 Tamenglong -Khaongsang 37.974 - - Nil
43 Imphal-Moreh, Pkg-1 (Km 330 to Km 350) 20 41L.+PS 30m Nil
Imphal-Moreh, Pkg-2 (Km 350 to Kim 395) 45 2L+PS 20m-30m Nil
State : Andaman & Nicobar Islands
44 NIL Nil
State : Tripura
Improvement/Widening to two Laning with paved shoulder of Udaipur —
45 Sabroom Section from Km 55.000 Te Km 128.712 of NH-08 in the State 73.712km - - Nil - -
of Tripura under SARDP-NE Phase “A” on EPC Basis.
Clmprovement/Widening to two Laning with paved shoulder of Agartala-
46 UdaipurSection from Km 6.800 To Km 55.000 of NH-08 in the State of 48.2 km - - 7985 - -
Tripura under SARDP-NE Phase “A” on EPC Basis.
State : Sikkim
47 Singtam-Tarku 16 2L+P.S 20m-30m NIL NIL NIL
48 Tarku-Ravangla 16.5 2L+P.S 20m - 30m NIL NIL NIL
49 Alternate Highway from Rhenock-Pakyong 26.706 2L+P.S 20m-30m NIL NIL NIL
50 Ranipool-Pakyong 16.17 2L+P.5 20m-30m NIL NIL NIL
State ; J&K
30 m& 40 m(Pkg-2)
] -Akh 25.55 4L+P.S NIL NI
51 ammu noor + 30 m& 35 m(Pkg-3) L NiL
State : Mizoram
Aizawl-Tuipang NH-2
59.919 2L+P.S. 24 - - -
= (Old NH-54) PKG-1
Aizawl-Tuipang NH-2
53.622 2L+ P.S. 24 = o s
= (Old NH-54) PKG-2
Aizawl-Tuipang NH-2
42.824 2L+P.S. 24 - - -
= (Old NH-54) PKG-3
Aizawl-Tuipang NH-2
44.96 2L +P.S. = = =
2 (Old NH-54) PKG-4 s ke =
Aizawl-Tuipang NH-2
36.401 2L+PS. 24 - - -
o (Old NH-54) PKG-5
Aizawl-Tuipang NH-2
7 47.272 2L+ PS5, 24 x e %
3 (Old NH-54) PKG-6
Aizawl-Tuipang NH-2
40.344 2L+ PS. 24 - = "
28 (Old NH-54) PKG-7 5
59 Mzawt-Tuipangs ik 2 42.821 L+PS. 24 . - .
{Old NH-54) PKG-8 s
State ; West Bengal /
60 NIL /
State : Nagaland /
Four laning of existing Dimapur-Kohima road from design Km 123.840 to Kin
138.775 (existing Kim 124.100 to km 140.000) excluding Dimapur & Kohima -
: 5 N : ; 14.94 4-lane 4 2 - -
61 Bypass, in the State of Nagaland under SARDP-NE through an Engineering, ane > 4729
Procurement & Construction (EPC) Contract
Four laning of existing Dimapur-Kohima road from design km 138.775 to km
62 132.490 (existing km 140.00 to km 156.00) excluding Dimapur & Kohima 13.72 4-Lane 45 4496 2 z

Bypass, in the State of Nagaland under SARDP-NE through an Engineering,




Four laning of existing Dimapur-Kohima road from design km 152.490 to km
166.700 (existing km 156.00 to km 172.90) excluding Dimapur & Kohima
Bypass, in the State of Nagaland under SARDP-NE through an Engineering,

4-Lane

60

4595

64

Costruction of Four/Six laning from km 132.375 to km 153.058 (Total new
allignment length 20.683 km) of Dabaka-Dimapur section of NH-36 & NH-39 in
the state of Nagaland on EPC basis.

20.68

4-Lane

60

Construction of Dimapur Bypass (Assam Portion) of 4/6 lane pavement on EPC
basis from existing K 159.400 of NH-36 to existing Km 102.500 of NH-39 and
upto end point of Assam portion [Design Km 118.050 to design Km 132.375]
(length 14.325 Kin)

4-Lane

60

3000

66

Construction of two-lane with hard shoulders of Pfutsero-Phek road on EPC
basis from existing Km 00.000 to Km 19,900 [Design Km 00.000 to Km 20.000
J(Design Length - 20.00 Km ) in the state of Nagaland under SARDP-NE
(Package-I)

20.00

2 Lane

67

Construction of two-lane with hard shoulders of Pfutsero-Phek road on EPC
basis from existing Km 19.900 to Km 40.090 [Design Kim 20.000 to Km 40.000]
(Design Length - 20.00 Km ) in the state of Nagaland under SARDP-NE
(Package-11)

20.00

12

Lane

68

Construction of two-lane with hard shoulders of Pfutsero-Phek road on EPC
basis from existing Km 40.090 to Km 65.300 [Design Km 40.000 to Km 62.558]
(Design Length - 22.558 Kin ) in the state of Nagaland under SARDP-NE
(Package-III)

22.56

2

Lane

2224

300

800

904

69

Construction of 2 lane with hard shoulder of Kohima — Jessami road on NH- 29
from existing Km 7.88(Near Chedama Jn) to existing Kim 30,474 (Near
Chakahabama) (Design Kim 7.88 to Kim 29.6)- Length 21.72 Kin under

Bharatmala Pariyojana on EPC mode (Package- 1)

(i8]

Lane

70

Construction of 2 lane with hard shoulder of Kohima — Jessami road on NH- 29
trom existing Km 30.474 (Near Kidwema road Chakahabama) to existing Km
53.22 (Near Kikruma Village) (Design Km 29.6 to Km 51.5)- Length 21.90 Km
under Bharatmala Pariyojana on EPC mode (Package-II)

21.90

2

Lane

71

Construction of 2 lane with hard shoulder of Kohima — Jessami road on NH- 29
from existing Km 53.22 (Near Kikruma Village) to existing K 76.32 (Near
Mesulumi Village) (Design Kim 51.5to Km 74.2)- Length 22.70 Kim under
Bharatmala Pariyojana on EPC mode (Package- 111)

22.70

2 Lane

Construction of 2 lane with hard shoulder of Kohima — Jessami road on NH- 29
from existing Kim 76.32 (Near Mesulumi Village) to existing Km 98.38 (Near
Chizami Village) (Design Length 21.50 Km) under Bharatmala Pariyojana on

EPC mode (Package- V)

21.50

[5=]

Lane

Construction of 2 lane with hard shoulder of Kohima — Jessami road on NH- 29
from existing Km 98.38 (Near Chizami Village) to existing Km 120.367
(Nagaland/Manipur Border) (Design Km 97.70 to Km 117.20) Design Length
21.50 Km under Bharatmala Parivojana on EPC mode (Package- V)

o
n
1<)

2 Lane

20-24

NIL

NIL

NIL

NIL

State : Uttarakhand

74

Rudraprayag-Joshimath 7

NIL




Annexure - N4

Direct Openings

S. No. Name of the Project No. Of Direct Openings
State : Arunachal Pradesh
1 - NIL
State : Meghalaya
2 Ranikor to Nongjri NIL
State Assam

3 4-laning of NH-37A from Nil
State :Manipur

4 NIL Nil

State :Andaman & Nicobar Islands
5 NIL Nil
State :J&K

6 NIL Nil
State :Mizoram

7 NIL Nil

State :Sikkim
8 NIL Nil
State :West Bengal

2) NIL Nil
State :Nagaland

10 | Nil

State : Uttarakhand

11 - Nil
State : Tripura

12 - Nil
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National Highways & Infrastructure Development Corporation Limited : ” f \
Ministry of Road Transport & Highways, Govt. of India BHARATMALA BUILDING INFRASTRUCTURE - BUILDING THE NATION
3rd Floor, PTI Building, 4-Parliament Street, New Delhi-110001, +91 11 2346 1600, www.nhidcl.com  roanTo prosperTy CIN: U45400DL2014G0I269062

N dTduifTs 8 BT SushH : _ A PUBLIC SECTOR UNDERTAKING

No. NHIDCL/Legal/Green Highway/NGT/2018-19
Date: 30t July, 2020

TO WHOMSOEVER IT MAY CONCERN

The Competent Authority, hereby authorizes Shri Vivekanand Jaiswal,
Dy.General Manager (Tech.) National Highways & Infrastructure
Development Corporation Limited, New Delhi, to sign and execute the
Vakalatnama, Affidavit, Application(s), Reply, Rejoinder, Appeal, and all
other necessary pleadings, etc., in the matter titled as Society for
Protection of Culture, Heritage, Environment, Traditions and Promotion of
National Awareness Vs National Highways Authority of India &t Ors.,

before the Hon’ble National Green Tribunal, Principal Bench, New Delhi.

N =

(Manoj Sahay)
Director (Admin & Finance)

AT |ETY, o, she
‘ MANOJ SAHAY, IA&AS
Fréwes (ren. @ o) WY it ww
Director (Admin. & Fin.} Jaint Seuretary
NG WOt GF s fd@rsr fy fafrdg
Nationa! Highways & Iokcastruchure Developrert Coroos - Limited
., 8T URaew ST
Mlnlll.ry of Roed Transport & Highways
HIVT HESBHR | Govt. of India



BEFORE THE NATIONAL GREEN TRIBUNAL AT NEW DELHI

SOCIETY FOR PROTECTION OF CULTURE, HERITAGE,

ENVIRONMENT, TRADITIONS AND PROMOTION OF NATIONAL

AWARENESS «.APPLICANT
AND

NATIONAL HIGHWAYS AUTHORITY OF INDIA & ORS ..RESPONDENT

KNOW ALL to whom these present shall come that I, Vivekanand Jaiswal,
Deputy General Manager (Tech.), National Highways & Infrastructure Development
Corporation Limited on behalf of the above named Applicant do hereby appoint:
ALOK KUMAR JAIN,CHAMBER NO.501, L.C. BLOCK-III, DELHI HIGH
COURT NEW DELHI,Enrol.no. D/241/1985 ,(M-09867569924)

Ms SONAL RAWAT, Enrol.no.1858/2015 (M-9821210994)

(Herein after called the advocate/s) to be my/our Advocate in the above noted case and
authorise him:-

1. To act, appear and plead in the above-noted case before this Tribunal or in any other Court
in which the same may be tried or heard and also in the appellate Court including High
Court subject to payment of fees separately for each Court by me/us.

2. To sign, file, verify and present pleadings, statement of defence, applications .replies etc,
appeals, cross-objections or petitions for executions review revision, withdrawal,
compromise or other petitions or affidavits or other documents as may be deemed necessary
or proper for the prosecution of the said case in all its stages subject to payment of fees for
each stage.

3. To file and take back documents, to admit and/or deny the documents of opposite party.

4. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case.

5. To take execution proceedings.

6. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to do all
other acts and things which may be necessary to be done for the progress and in the course
ot the prosecution of the said case.

7. To appoint and instruct any other Legal Practitioner authorizing him to exercise the power
and authority hereby conferred upon the Advocate whenever he may think fit to do so and to
sign the power of attorney on our behalf.

8. And I/We the undersigned do hereby agree to rectify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all
intents and proposes.

9. And I/'We undertake that 'We or my/our duly authorized agent would appear in Court on all
hearings and will inform the Advocate for appearance when the case is called.

10. And I/'We the undersigned do hereby agree not to hold the advocate or his substitute
responsible for the result of the said case. 11. The adjournment costs whenever ordered by
the Court shall be of the Advocate which he shall receive and retain for himself.

11. And I/We the undersigned to hereby agree that in the event of the whole or part of the fee
agreed by me/us to be paid to the advocate remaining unpaid he shall be entitled to
withdraw from the prosecution of the said case until the same is paid up. The fee settled is
only for the above case and above Court. I//we hereby agree that once fee is paid, /'We will
not be entitled for the refund of the same in any case whatsoever and if the case prolongs for
more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents the
contents of which have been understood by me/us on this .3.\.5.\..day of July 2020,
Accepted subject to the terms of the fees

Gorel 0’@\0@1’

Advocate
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Society for Protection of Culture, Heritage,
Environment, Traditions and Promotion of
National Awareness Vs. National Highways
Authority of India & Ors. - Execution Petition No.
29/2018 in OA No. 386/2016

From: Sonal Rawat (sonalrawat14@yahoo.in)

To: anilsood@spchetna.com; mukulsinghhadv@gmail.com
G fkhan7841@gmail.com
Date: Tuesday, 4 August, 2020, 03:55 pm IST

Sir/Madam,

Attached please find the scanned copy of the Additional Affidavit
filed on behalf of National Highways & Infrastructure
Development Corporation Limited, in the captioned matter.

Regards,
Sonal Rawat

Advocate
M. No. 9821210994

Additional Affidavit-Society for protection Vs. NHAI.pdf
_,"L 6.8MB



